constiluency and into- the. interior
areas and saw the condition myself.
The Prime Minister also went to
Orissa recently to see how agricul~
tural production can be stepped up
there. At this stage, because of the
lack of rainfall, there are serious
drought conditions. I am happy the
minister concerned is present here.
Reports of starvation deaths are ap-
pearing. I hope the minister will give
due attention to the serious drought
condition there. The Government of
India should sympathetically consider
what further assistance can be given
to Orissa at this stage so that the
present crisis could ‘be overcome and
the agricultural production in Orissa
could be increased.

(i]) LARGE SCALE LANDSLIDES IN IDIKKI
DISTRICT OF KERALA

SHRI C. M. STEPHEN (Muvattu-
puzha): Mr. Speaker, Sir, 1 rise with
a heart full of anguish and a voice
cheked with pain, so to say, to report
to you a case of complete disaster
which has overtaken certain parts of
“Kerala, especially the district from
where I have been elected to the
House, namely, Idikki District. What
has happened there is neither flood
nor drought. What has happened
there is landslide on a vast area. Hills
after hills just exploded and huge
mass of boulders, sand and dust came
rushing in. Thousands of homes have
been razed to the ground and thou-
sands of people have been rendered
homeless.

The Idikki District happens to be
an area where we have got our hydro-
electric project. Some of these areas
also have been affected. Thousands
of people have been affected. This
district has come out of a forest area
during the last twenty years. What

"~ has happened iz a complete destruc-
tion of the whole district.

This is a challenge before the State
Government and the Central Govern-
ment. The challenge is not of ex-
fending relief to the people but of

reconstructing . the. ' whole . digtrict
This is a superhuman task, a stupen-
dous task facing the. Government,
After visiting that ‘aves, our Pradesh
Congess Committee President, Shri
A. K. Antony, has sent a petition to
the Prime Minister, a copy of which
I have with me here. I would like
to read one or two sentences from
that. He says:

“Tens of thousands of acres have
been laid waste by landslides and
floods.... Never before has such a
devastation occurred there. For
miles on miles crops have been
compietely destroyed and sand and
rocks cover the once very fertile
lands. Thousands of homes have
been razed to the ground or carried
away by floods. 34 people are re.
ported to have dieq in this district
alone. Thousands of catile also
have succumbed to the landslides
and floods... Roads have been dis-
rupted and many parts of the dis-
trict have become inaccessible. .,
The farmlands that have been cov-
ered by rocks and sand cannot be
made cultivable again very easily.
In this district where agriculture is
virtually the sole source of employ-
ment this will leave tens of thou-
sands of able-bodied men and wo-
men unempioyed for a long time to
come.... The total damage in
ldikki District alone is estimated to
be in the region of Rs. 6 crores.
This has got to be tackled on a war
footing. Food, clothing and other
materials have got to be rushed,
setting aside all other priorities.. ..
The State Government is doing all
within their power and resources to
rush help and provide relief to the
people affected. But the immensity
of the problem is far beyond their
power to tackle. Without larger
scale and immediate help from the
Centre they cannot tackle it, Words
are not enough for me to convey
the whole picture.”

The Finance Commission has allotted
only a meagre amount. It so happens
thet Kerdla is given only Re, 30 Iskhe
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per year the lowest smount for any
State. This House has got to feel the
agony of the penple. Therefore, Sir,
1 am appealing to you to give us some
time to discuss this matter so that the
Finance Minister could also take ac-
count of the whole situation Money
will have to be rushed to this place
This 1s an area here we have got cash
crops which fetch foreign exchange
We are producing power for the entire
area This 1s an area where human
labour, labour power, 1nvested 1in
fertile land has built a new district,
so to say The whole thing has been
destroyed It has to be reconstructed
Sir, may I appeal to you to lkindly
allot some time so that the whole
matter could be discussed, the ques-
tion of relief, the question of assis-
tance under the recommendations of
the Finance Commission, everything
could be discussed So I agamn re-
quest that time may be allotted for
a discussion on this matter

SHRI S M BANERJEE (Kanpur)
Sir, I want to raise

MR SPEAKER He has written to
me 1n the matter Why should he not
hand 1t over to the Mimster himself”?
He wants me to hand it over to the
Minister Do not do it always in the
way you hke You have to follow the
procedure

(111) HANDCUFFING OF SHRI ISHWAR
CBAUDHRY, M P
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MR SPEAKER Mr Banerjee, what
do you say?

SHRI S M BANERJEE Sir, this
15 the bottie of mulk supplhied by
DMS, given to me by one resident,
Shri Manmohun, of Old Rajendra
Nagar This bottle of milk contains
insects  He says that this 1s the re-
gular thing happening in that area.
In North Avenue and 1 South Aven-
ue where we stay wc never get such
milk

MR SPEAKER These are the
complaints which should normally go
to the administration They should
not be raiseg on the floor of the
House

SHRI S M BANERJEE You may
ask the Mmister to take note of it

MR SPEAKER Even if you had
gone to the Mimster, he 1s bound to
take note of it Unnecessanly, the
time of the House 1s taken cn such
matters You can go directly to the
Munister There are many dther re-
medies available

5! gdo Qo FANT : ¥ wrawy

meEy JArgar 97 |

weuw wEEw : A N feqdew
Pe ¥ Aifew ¥ ark or wwdt § IR
ot agr Wy 0



